18.01.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1.W.P.(C) 5891/2016 HONSHU BUILDCON PRIVATE RAJESH GUPTA,HARPREET SINGH
CM APPL.24246/2016 LIMITED VS.NORTH DELHI MINI PUSHKARNA,VASUNDHARA NAYYAR
MUNICIPAL CORPORATION ANUSHRUTI ,RENU JAGDEV
2.W.P.(C) 7135/2016 RIEHEN INFOSOLUTIONS PRIVATE RAJESH GUPTA,HARPREET SINGH
CM APPL.29365/2016 LIMITED VS.NORTH DELHI MINI PUSHKARNA,VASUNDHARA NAYYAR
MUNICIPAL CORPORATION ANUSHRUTI ,RENU JAGDEV

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M

1. FAO(OS) 275/2016 NTPC VIDYUT VYAPAR C. MOHAN RAO, LOKESH KUMAR SHARMA
NIGAM LIMITED VIKAS SINGH, BHARAT SANGAL
VS. M/S SAISUDHIR ENERGY ANINDITA DEKA , ISHA GUPTA
LIMITED

2. FAO(OS) 281/2016 M/S SAISUDHIR ENERGY VIKAS SINGH, BHARAT SANGAL
LIMITED ANINDITA DEKA, ISHA GUPTA
VS. M/S NTPC VIDYUT C. MOHAN RAO, LOKESH KUMAR SHARMA

NIGAM LIMITED

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M.

1.RFA NO.24/2018 HARJIT SINGH (DECEASED) THROUGH N.K.KANTAWALA ,AKANKSHA JAIN
HIS LEGAL HEIRS AYUSH AGARWAL
VS SURENDER SINGH & ORS



18.01.2018 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. W.P.(C)16146/2004 KVS RAJAPPA,N.D.PANCHOLI
VS PRAVEEN KUMAR

HIGH COURT OF DELHI
17 JANUARY,2018 REGISTRAR (LISTING)

/1177



18.01.2018

AT 10.30 A.M.

33. ARB.P. 684/2017

34. ARB.P. 747/2017
I.A. 287/2018

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

INDERJIT BADHWAR
Vs. M/S TARA PRESS & INDIA
RESEARCH PRESS

M/S CCC BUILDERS MERCHANT
PRIVATE LIMITED
Vs. CONTAINER CORPORATION OF

INDIA LIMITED
F*kokokk

JAGDISH SAGAR,
M.L. MAHAJAN

MANMEET ARORA, SAMAPIHA
BISWAL, KESHAV SEHGAL,
D.D. SINGH, SEERATDEEP SINGH
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